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PREFACE

The Annual Accounts of the National Human Rights Commission for the year
2018-2019 have been prepared in the format prescribed in the National Human Rights

Commission (Annual Statements & Accounts) Rules, 1996 & NHRC (Annual Statements
of Accounts) Amendment Rules, 2009.

The accounts have been duly audited by the Director General of Audit, Central
Expenditure, New Delhi on behalf of the Comptroller & Auditor General of India, whose
report on the account is appended.

The Report is forwarded to the Central Government in pursuance of Sub-section (4)
of Section 34 of the Protection of Human Rights Act, 1993 read with Sub iule (2) of Rule 3
of the National Human Rights Commission (Annual Statement of Accounts) Rules, 1996.

New Delhi 41

Date : 15/07/2020 (JAIDEEP GOVIND)

Secretary General
National Human Rights Commission
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far<ita faercer w1 s (AR-—emaesl W)

LT S IR 2T
31.03.2019 ¥k T GEITUR
HITTTh - <6
T (T )
TR /dsiTe i ua et ST <ITe] I TS
AT Te-gerr EIEE R-"rer
it/ dsima fafy 1 344,240,632 116,029,928 344,240,632 215,535,764
=] SRIRET T Jaem 7 - 66,630,494 - 29,598,416
s 344,240,632 182,660,422 344,240,632 245,134,180
-
T erfeaal 8 336,622,896 64,932,577 336,622,896 68,300,558
=] aAfeaar, s, HAfim 11 7,617,736 117,727,845 7,617,736 176,833,622
fafay @<
e 344,240,632 182,660,422 344,240,632 245,134,180
TR0l AR Aifaal 24
TR fEreh SRl v e W feuguft 25 2631200 - 9740145
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fersira fararor & wast (Ae-eryenit 9759)

IS UTHE IR 3T
01.04.18 W 31.03.2019 T AT g Tafyr & T w1 &Y SrTge
T (wuEt o)

STt 1« e dia fafy ey A T
Y & G T SR 559,776,396 567,334,692
Sire : wiaes/gsia iy 7 e T e 7,807,066 10,183,441
Se/ (HeE) G ST &1 9N/ () 9 UE
o T B -73,078,028 -17,741,737
TR 1 FOE! 9T i -34,234,874
ad & 31d o SeRrET 460,270,560 559,776,396
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fa<ita faaoT =0t wos (IR-EMuIerrT HiTe)
T AT AfEERTT AT
01.04.18 & 31.03.2019 @} 37eifl T TR Feh o T O =h ST

ST 2 : aRfaa ffir ofiR arfimiw
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feareiia feraor =t waw (Fr-wraresTit dire)
T A AR ST

01.04,18 & 31.03.2019 T 37 ohl THTEA FoT U i ITTEET
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gl : 3 Tafeaysram Ffiat
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fear=ita fearor 1 W (AT-orysRTit ETe)

TEETE AT AR 3T
01.04.18 ¥ 31.03.2019 B! WHIW 7= o Yo T =l 7=

f¥r (Fuat ®)

I[N 4 TWeaa et 3 IR

=T a6

T s

1. % AN

2. T TR (T2 &)

3. foxita Teom

%) afe sl

W) W =TS SR ST

4. 5

&) Trafies =

- WRE =1 IR kT

) 3 FHl (T FHL)

- IR =T 3T TR

5. 3 eI 37 a1fyertoy

6. Tee=r 3R Faa=

7. 3 (T HY)

ehet
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feoutt : w9 & TR FHE W

3

>
/

aftes e st



ferdira farawor =t wusr (F-wrernTd gras)
T ATE 3TFIeRTT ST

01.04.18 ® 31.03.2019 =l THIE HaTH & ToT U i ST

T (Fun o)
A : 5 AT Tt Ud AR T =re] /s T =

1. Tg TN
2. T TR (T2 FL)
3. fo<itg g
-

&) A@TYS Fl

@) 3T Fol (TI= i)
5. 371 WRAM iR At
6. Teaiaw 3 F9n
7. T s
8. T (TR HL)
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farerar feraoT w1 9o (AR-Erwert €ieA)

LT OHd R Em
01.04.18 ¥ 31.03.2019 T AT &Y @ T U ®I =
P (FuaEt )
FTGRR: 6 HTEATTA S Y =e] o L]

=) Gt SR iR 3T ST & HIeEeE g TR W
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fareirar fereor &1 wusT (FR-STWehRTT WiTeH)

T2 ATAE SR 3T
01.04.18 | 31.03,2019 wh! HHIW TG & TE U HI TG
ST (Fut o)
I 7 TE] AT 3T wraem= =] A T T
&, FAAT THAT
1. 3T A A (FHOA TW IETE 1) 66,630,494 29,598,416
R (h) 66,630,494 29,598,416
o, JEygH
& (=) -
e (F+) 66,630,494 29,598,416
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Ty ferazor =1 s (Fr-smrart 9ie)

T |/ TR ST
01.04.18 | 31.03.2019 ThT THIE AT & TEIT U T A
ST - 1 Y (wet 2)
ST T TTa Y
(i) =TT T ST/ ST S|
Y Y 853,700 716,700
ST I & SR AT
- 285,000 137,000
el o & SR ARR T BiEsin -
Tr-drerTa 207,000 .
wHA 931,700 853,700
(i) 7T @H
319 9y 28,744,716 21,189,073
MR- 65,698,794 28,744,716
T2T: 99 & SR ?ﬁsz‘ ’T:f afdn BIGCINGH
TR-A=ArTa 28,744,716 21,189,073
HA 65,698,794 28,744,716
HA TG (i+ii) 66,630,494 29,598,416
S
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aftes drar sifarard e wfaa



0t

foreita faemor &1 wos (FX-emrErt |@e)
LTI 7S LRI 3TN

01.04.18 | 31.03.2019 ! WHIW 3TATE e Tl U Sl 3=

Tfer (Faat ®)
JE=A: 8 Faa anfaat
Th AT g Frae =i
FHHURY | KR | ad H S | ad wafa e @ el & ghmA oy & e & 3iq wre] a & FEELED
fereror AT/ ST &g AN/ U o ERke Lk e /e AT | 3 qe i Ha
Fratror whelfaar Frairor w e A (2018-2019) | &=k ufer
w (2017-2018)
1 2 3 4 5 6 7 8 g 10
(%) Praw anfeat
1) o - : - - - - - - -
2) o (A 3SR Y6H) - - - - - - - - -
3) AeiEd 33 39w 17,968,278 4,732,147 - 22,700,425 14,036,355 957,959 - 14,994,314 7,706,111 3,931,923
4) TP TE WelhE g 60,483,213 2,283,338 - 62,766,551 54,552,837 2,925,705 - 57,478,542 5,288,609 5,930,376
5) Het e 11,933,861 - 633,993 11,299,868 6,065,660 861,733 510,680 6,416,713 4,883,155 5,868,201
é) w3t RIS 83,274,981 291,894 - 83,566,875 33,829,013 4,947,027 - 38,776,040 44,790,835 49,445 968
7) TR TR 13,870,544 623,000 105,644 14,387,900 10,746,454 1,482,623 105,644 12,123,433 2,264,467 3,124,090
Hﬂaﬂfﬁ@'ﬂﬁ 187,530,877 7,930,379 739,637 | 194,721,619 | 119,230,319 | 11,175,047 616,324 | 129,789,042 { 64,932,577 | 68,300,558
T4 o 178,666,105 | 10.535,440 1,670,668 187,530,877 | 108,310,166 12,238,822 1 1,318,669 119,230,319 68,300,558 70,355,939
(=) E@Tmﬁﬁ‘mﬁ? 336,622,896 - - | 336,622,896 - - | 336,622,896 | 336,622,896
e 524,153,773 7,930,378 739,637 | 531,344,515 | 119,230,319 | 11,175,047 616,324 | 129,789,042 | 401,555,473 | 404,923,454
>
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fasita faaor =1 wos (FR-emyear) 9IrE9)

TG UHa AR 3T
01.04.18 ¥ 31.03.2019 T WATE 3 3TAT & T U i 3T

f¥r (ot ®)

gt 9 fafea/srera i @ faw

o

Ta

1. W gfayfa |

2. 37 sryfea whavyfasi

3. ¥

4. fee=r 3 Fuys

5. o1 3 FgE e

6. 3T (TS &Hi)
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o faaror &t wasr (Fr-snaesTt 9ie)
T AHE SR 3T

01.04,18 ¥ 31.03,2019 &I THTH §& AT & TeT U hi T[T

3T (w9t )

ok

ool I

=g @ stferenTd

wge wfaa
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Taira fraer &1 wus (R-cmuest 9e)
T AT LRI ST

01.04.18 ¥ 31.03.2019 T TUTE EF & T U i =T WHT (uat ®)
ST 11 TduTT anfat, &, 3fim genfe Ralis ek T e
) wHT anfieat
1. g Ahg (IF/3mR AR e giea)
2. 4% 4
%) srgfan 3% & w 35,166,574 28,847,770
W) =] E - N
= (F) 35,166,574 28,847,770
ATTEEN: 11 IAA nEat, e, 31hm genfe ()
W T, AT ait 3t anfat
1. &t
&) FaH
i) Tfmm s 939,776 1,244,336
i) =Rz ierERiea Afm/adfea da sfim 47180 86,472
il) vy o A tim 857,946 839,795
vi) e wihm 182,006 4,599,754
v) S d.uw. wfm - -
2. F%¢ 9 34 9 § 99 W 99 sifim ein s afvet
i) F ol F favm (.95, 9.) 45,086,610 106,438,040
i) i e E (.. 210,863 210,863
il) . 31 2 g o 13,110,272 10,805,112
iv) S ua @ 1,831,773 2,219,356
V) o T 1,300,000 5,494,928
Vi) 1= FwTl Fam 18,595,608 18,285,608
vii) faerr 519,084 519,084
Vi) e 3R 235,162
ix) 3= 583,981 978,362
3. P RA
i) Eréferet ( o) 3,503,904 3,642,216
i) FETAN- 93 vE qfT 382,320
iii) 33 HvRH 3,023,184
4. 3
i) e 4,500 4,500
Py 90,179,007 155,603,588
p——— 125,345,581 184,451,358
—_— ) !
afves S siftrard WA wfea
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fareita faaroT &1 gus (A-omeRT{t |9918)

T2 0GR 3T
01.04.18 ¥ 31.03.2019 I TOTE rafer/ad st 37 wd =a =1 faaror
' TfT (ww H)
AR A==
ama ST Te] a9 RGE L o] T6 Tqes

TR/ 7Y warad 13 - - 451,275,621 405,464,560
VIS, T G | o7 16 - 23,820 14,955
=1 § 3T 17 474,925 403,028
3 A 18 2,059,833 2,071,962

e (F) 453,834,199 407,954,505
=g
T = 20 364,564,543 319,590,762
3T INEiTR = e 21 151,172,637 93,866,658
HEH, Y Hew senfe 7 = 22 -
] 23
31 Hafwd #1 faeh! o THad
e ety agg ; ;
YeagH (ST 8 i g ° o & 37a ° fraa g) 11,175,047 12,238,822

e (@) 526,912,227 425,696,242
=g F1 g 1 3@ w1 Al &1 99 (F-1) (73,078,028) (17,741,737)
whifeeh/geima Ffee | a1 srfadm (Tmen)
TR e Fel e mewqu Hifeal 24
Tehfins < 3R eErYl W foofor 25 2,631,200 9,740,145
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afiss o Afaart e ated




faeira faaror w1 wust (F-aragerTit Eire)

g v E 3tfareRT 3t
01.04.18 ¥ 31.03.2019 ! AW §F HaATH & 373 UF =07 & 3=l

a7 12 et/ /dared ¥ ama

=re] et

RIGECL]

1. ot v amm

F) TR AT &7 fermnt

@) F=d 01 &t fdei

) F= T TR

2. it A g o

F) AL AR FEEA YIR

W) SreEtas/quEeiEsl Send

) firerdl FHYE 3R <t

) W-T@E B (IR YEY)

) 3T (R FH)

C iy
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>
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Tareiim faaroT &t Tast (AR-omTerrl 1)

T AT SR 3mEm
31.03.2019 &Y T g8 Al & 379 T 9 & =
TR (Bt #)
A 13 SRR/ o waraar FSTATT Tr-drera
Ty a6 Taas e et T
(9T sTafada TR 3R onfie wemEa)
1) 5 HTHR 459,206,000 416,000,000
& . 459,206,000 416,000,000
5 St 7,930,379 10,535,440
et g - 451,275,621 405,464,560
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fertra faawuT &t vt (F-emasntd g@med)

UL A IR =T
01.04.18 & 31,03.2019 i FUIW g3 7T & 3T TS 79 ! 2=
TR (Fuat o)
STHE: 14 Yook /=g T el & a9

1. WAV TR -

2. af¥es Ieeh/<

3. YHHEAR/FRR JTF

4. GUERICTHT Y[ooh

5. 3 (T &)

chel

3

fegwit: yoe ug § Hetua or@n ifadi s s s
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fasta famor @ vus (AR-enaeRit gie)

T "HEa AT ST
01.04.18 ® 31.03.2019 Tl WATH 3 Hafd & 7T T =4 Y 3T
Tt (Fuar )
e 15 e @ o . fafem ffiat & oma fraoT et
fafiral o geavaita fafeay e Aty o FEer 9 39 aret o =e] 96 T TS =Te] 99 RGE-L]

1. =40

%) FEhR gfayfadi ®

@) 379 9Y-ga/fee=n

2.9

EDRILIURTS

W) Hgd ®e giavfad W

3. T

4. 3T (TT FY)

E

Fafea/aem Ffyal § sammia
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faira farawor st wasr (A-arverrt wee)
T W 3fereRT 3T

01.04.18 ¥ 31.03.2019 Wi WHIW ATl & 314 U =4 & faaor <6l =i

61

T (Fuat ®)
AT 16 TATET, YeRI9T 3eaTfe € 3 AT HESLINE)
o] I T =Te] 9 o ad
1) TH § g - - 23,820 14,955
Hel - - 23,820 14,955
:>€€
— @ W
afies St afirTt e wher
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faea faaror &1 wos (FR-STIHT i)

=TT O IR AT
01.04.18 § 31.03.2019 I WU Fa o 3719 Ua =09 & faawor =i =t

YT (Faat )
AT 17 A € 3T YT Tre-=re
=1 o T g =ITe] oo T a6
1) 5 @ |
%) rggfea Sl 9 - -
Fll 9T
F) FHANE! - - 474,925 403,028
& - - 474,925 403,028
>
== Q-

afes wraT atferentdt Hyer afea
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Tereita faaor =1 s (F-eraesrit w@ire)

UL OHa 3ifEranT T
01.04.18 ¥ 31,03,2019 Tl TUTE A & 37 U =1 = farawor =6t g=it
T (Fuai )
TR 18 3= 7 RIS -
Gkl T o R Ll T a

%) Tefrcasta ey e fea el 1 sveH - - 1,387,750 1,434,850
) HAER UHH/EE) =t fasnt 29,762 50,652
) WM (3NTA.) T FemTda afn *1 s
) A o1 SRR 3T - 21,083 29,896
=) J AT T/ETH S7Q T Hl HIFd - 420,598 49,683
) Tl U/ T T AR E § e wrral it St - 43,076
) TA.3TR. WL UH.3E | 37Tl Y Wt araEt 41,425
¥) T 9EE & ot
=) qfera vty (wiEeron) ¥ S - 24,024 15,000
Z) Y[Th -
3) GO 915 & Tl 123,313 351,999
T) gfera STRIeHt ST | S=agdrd Ui T Sra 31,671
@) UITE SAFKCH LAON & TFdIq YT 1 arad] - 12,856
Ul) S Y G ¥ 3regdia Ui i arast - 27,450
q) qicTd STehcH! TERIS | 3Tedia Tiyr st e - 4,297 -
) WFRaT 3fEa S RIRSYA W T=Fdia ikt &t SraE! - 23,710
g) A Ui S - 5,000
7) syegdrd Uit @d | S - 3,700 -

He 2,059,833 2,071,962

;
= Qs —
afies e siferemry T wfem

~2



¢

fareita faamor &1 wus (AT-smrenTd 918)

T ATe TfRrehTT 3mEnT
01.04.18 | 31.03.2019 ! AUTA 4afyr & ang Ud =9 & faavor & gt
i (T H)
HIGEl: 19 FaR ATl AT Wl hrd o At W afeg () EICEL T\ s

%) SHME1 A

AR a1

=h1d gTIfd

@) ¥ IRiYs oA

D el

T g

@ gig/(FH) (F-@)

‘
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faita faaver & o (-t we)
ST /IS 3R 3T

31.03.2019 ! WU AU & TR & =4 & faawor st =i

£¢

3T (Fua )
ST 20 TTIAT =59g g
RIGEL T A
) AT (798 3R wE=) 9,981,663 9,791,548
) a9 (AfeemiiEi oI ) 254,933,489 237,201,839
M) T 7,815,106 7,755,464
¥) SAEEaE 3R 37 Yansdt & fau s 27,851,815 24,787,354
=) faama a=m - 28,670
T) I =G
i) o arn 13,382,721 4,812,482
i) BE A 10,486,653 8,963,036
=) eIt ann we 7,806,175 8,455,319
) fran v 6,366,087 5,724,539
2) fafea=sa =9q 21,151,576 7,922,034
3) gl A AR Y STeeH 4,789,258 4,148,477
/e AHARTE/ T AR 364,564,543 319,590,762
>
= %’-
aftes dra st e afaa
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o faravor &1 v (FR-emgeRrl |@71e)

LT A R ST
01.04.18 § 31.03.2019 =h! TUTH &Y & 714 Ua =99 & foawor it g=it iy (FuEt )
STHE: 21 3T YIITAleh &99 T -z
e ad T =] 7 T FH
F) HEAR A U9 - 12,437,514 3,557,372
™) #77 WEE # AdE AerE - - -
) T i b - 1.735.933 1,899,935
o) WO 7 At - 921.463 1,844 279
=) famrm - 1,159,936 1,385,946
3) FAN THR - 1,104,044 989.620
S) =TF = v et - 2.429.638 2.810.139
) 7ol - - -
?) TIE - 5,704,526 5,195,855
2) fafen - 1,327,883 1,437 496
) YehRTyA - 3,264,372 1,897,257
3) T 7 - 23,311,235 21,480,871
d) 3= fafay = - - -
o) AT &1 A T A - 1,049,732 810,079
7) 5 3 foeA gur - 10,908,855 10,431,108
AU R TE0EE 1) wEd - 46,316,759 5,100,934
it) = - 428.324 589,459
il) T i T - 5,762,104 4,821,582
iv) FEY AR T3AW - 283,354 246,002
V) T - 1,890,602 706,896
) TP s TR - 1,428,233 1,212,771
) Afdsm Aok T o1g - 1,483,647 867.665
q) T R Y[ - 839.078 407,530
) fafis =@ am 18(2) F siaTa - 763,750 909,800
F) grR AT e - 9,960,842 8,303,823
oY) g - 8,323,496 6,988 569
) 4 AIEA - 8,337,317 9,971,670
) W.U9.U6.UH. - - -
et
F ) YA T I F1 H - - -
7 ) FIOIET ITHI FI 574 - - -
M) w3 g3 1 FY - - N
%) FarTA ( fafes/ i) - - -
F AR, - g - 151,172,637 93,866,658

)

>
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ferita faaor <1 gus (Ar-amaerrt we)
AT WA AR 3T

01.04.18 ¥ 31.03.2019 ! WHIE HA(Y & 79 TS 99 St STTG=
TP (Fuai 1)

T 22 3EM, anfier wgraar anfg wt =g EISEL Ta a8

F) TEAEI /WA i fan T AR - ‘ -

@) eI/ ETAT sy &) T i e
wHA -
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Tafera faaror = o (Fe-amaT=rit TE)

(T A ATTRT ST
01.04.18 X 31.03,2019 Sl WHTW AT o 3774 TH =04 &t G
i (Fu H)
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

BALANCE SHEET AS AT 31.03.2019

ANNEXURE-A
. Amount T
CORPUS/ CAPITAL FUND AND LIABILITIES Schedule Current Year Previous Year

o Plan Non Plan Plan Non Plan
CORPUS/ CAPITAL FUND 1 344,240,632 116,029,928 344,240,632 215,535,764 .
CURRENT LIABILITIES AND PROVISIONS 7 - 66,630,494 - 29,598,416 4~
TOTAL 344,240,632 182,660,422 344,240,632 245,134,180
ASSETS
FIXED ASSETS 8 336,622,896 - 64,932,577 1 336,622,896 1 68,300,558 - .}
CURRENT ASSETS, LOANS, ADVANCES 11 7,617,736 1 117,727,845 _} 7617736 }- 176,833,622 —
MISC EXPENDITURE
TOTAL 4 344,240,632 - 182,660,422 1 344,240,632 -t 245,134,180 -
SIGNIFICANT ACCOUNTING POLICIES 24
CONTINGENT LIABILITIES AND NOTES ON ACCOUNTS 25 2631200 - - 9740145 -~

j

>
/

Senior Accounts Officer

Qs —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION
SCHEDULE FORMING PART OF THE BALANCE SHEET
FOR THE PERIOD ENDED 01.04.2018 to 31.03.2019

(Amount )

SCHEDULE 1 - CORPUS/CAPITAL FUND

Current Year

Previous Year

Balance as at the beginning of the year 559,776,396 }- 567,334,692
Add:Contributions towards Corpus/Capital Fund 7,807,066 10,183,441 _}
Add/{Deduct):Balance of net Income/ (Expenditure) transferred 73,078,028 17,741,737 A

from the Income and Expenditure Account

Amount Refundable to Govt.

-34,234,874

Balance as at the year-end

460,270,560 |
_

559,776,396

)

>
/

Senior Accounts Officer

@ WS

Joint Secretary

A



FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF BALANCE SHEET
FOR THE PERIOD ENDED 01-04-2018 to 31-03-2019

(Amount %)

SCHEDULE 2-RESERVES AND SURPLUS

Current Year

Previous Year

1. Capital Reserve:

As per last Account

Addition during the year

Less: Deductions during the year

2. Revaluation Reserve:

As per last Account

Addition during the year

Less: Deductions during the year

3. Special Reserve:

As per last Account

Addition during the year

Less: Deductions during the year

4. General Reserve;

As per last Account

Addition during the year

Less: Deductions during the year

TOTAL

&
/

Senior Accounts Officer

6

Qe —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF THE ACCOUNTS

FOR THE PERIOD ENDED 01-04-18 to 31-03-19

(Amount )

SCHEDULE 3 - EARMARKED/ENDOWMENT FUNDS

FUND-WISE BREAKUP

TOTALS

Fund WW

Fund XX Fund YY

Fund ZZ

Current Year

Previous Year

a) Opening Balances of the funds

b) Additions to the Funds:

iy Donations/grants

ii) Income from investments made on account of funds

iii) Other additions(specify nature)

TOTAL (a+h)

¢) Utilisation/Expenditure towards objectives of funds

i) Capital Expenditure

- Fixed Assts

- Others

Total

it} Revenue Expenditure

- Salaries, Wages and allowances etc.

- Rent

- Other Administrative expenses

Total

TOTAL (c)

NET BALANCE AS AT THE YEAR-END(a+b+¢)

Notes:

(1) Disclosures shall be made under relevant heads based on conditions attaching to the grants.
(2) Plan Funds received from the Central State Government are to be shown as separate Funds and not be mixed up with any other funds.

>

Senior Accounts Officer

Qu—

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF BALANCE SHEET
FOR THE PERIOD ENDED 01-4-2018 to 31-03-2019

(Amount %)

SCHEDULE 4 - SECURED LOANS AND BORROWINGS Current Year

Previous Year

1. Central Government

2. State Government (Specify)

3. Financial Institutions

a) Term Loans

b) Interest accrued and due

4. Banks:

a) Term Loans

- Interest accrued and due

b) Other Loans(specify)

- Interest accrued and due

5. Other Institutions and Agencies

6. Debentures and Bonds

7. Others (Specify)

TOTAL

Note : Amounts due within one year

Y
/

Senior Accounts Officer

Qe —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATICNS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF BALANCE SHEET
FOR THE PERIOD ENDED 01-4-2018 to 31-03-2019

(Amount )

SCHEDULE 5 - UNSECURED LOANS AND BORROWINGS

Current Year

Previous Year

—

. Central Government

. ‘State Government (Specify)

2
3. Financial Institutions
4

. Banks:

a) Term Loans

b) Other Loans (specify)

. Other Institutions and Agencies

. Debentures and Bonds

5
6
7. Fixed Deposits
8. Others (Specify)

TOTAL

Note : Amounts due within one year

N

>
/

Senior Accounts Officer

Qe

Joint Secretary



€s

FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION
SCHEDULE FORMING PART OF BALANCE SHEET

FOR THE PERIOD ENDED 01-4-2018 to 31-03-2019

(Amount 3)

SCHEDULE 6 - DEFERRED CREDIT LIABILITIES

Current Year

Previous Year

a) Acceptance secured by hypothecation of capital
equipment and other assests

b) Others

TOTAL

Note : Amounts due within one year

W

>
/

Senior Accounts Officer

Qo —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF THE ACCOUNTS
FOR THE PERIOD ENDED 01.04.2018 to 31.03.2019

{Amount %)
SCHEDULE 7 - CURRENT LIABILITIES AND PROVISIONS Current Year Previous Year
A. CURRENT LIABILITIES
1. Other Current Liabilities (See annexure 1) 66,630,494 29,598,416

TOTAL (A) 66,630,494 29,598,416
B. PROVISIONS

TOTAL (B) -

TOTAL (A+B) 66,630,494 29,598,416
)

& Qe —

Senior Accounts Officer Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

ANNEXURE TO SCHEDULE 7 OF BALANCE SHEET 2018-19

N

AY

v

i

(Amount )
ANNEXURE |
Outstanding liabilities Current Year Previous Year
(i) EMD Security Deposit
Opening Balance 853,700 716,700
Add:during the year (Plan)
(N.Plan) 285,000 -1 137,000 ~
Less:Refunded during the year (Plan)
(N.Plan) 207,000 -
TOTAL 931,700 1 853,700 —
(ii) Expenses Payable
Opening Balance 28,744,716 A 21,189,073 -
Add:during the year (Plan)
(N.Plan) 65,698,794 — 28,744,716 -1
Less:Paid during the year (Plan)
(N. Plan) 28,744,716 T 21,189,073 T
TOTAL 65,698,794 28,744,716
G.Total (i+ii) 66,630,494 - 29,598,416
Y

>
/

| Senior Accounts Officer

Qe —

Joint Secretary
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~ FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION
SCHEDULE FORMING PART OF THE ACCOUNTS FOR THE PERIOD ENDED 01.04.2018 to 31.03.2019

>

Seniwﬂmfﬁcer

Jonndeureary

(Amount T}
SCHEDULE 8 - FIXED ASSETS
DESCRIPTION GROSS BLOCK DEPRECIATION NET BLOCK
Cost/ Additions Deductions | Cost/ valuation As at On addition On Total up to the As at the As at the
valuation as at | during the | during the year | at the year end | beginning of during the deduction year end current year | previous year
beginning of year the year during the end 2018-19 | end 2017-18
the year year
1 2 3 4 5 7 8 9 10

A-FIXED ASSETS
1) Land - - - - - - - - -
2) Building of Manav - - - - - - - - - -
Adhikar Bhawan
3) Machinery & 17,968,278/ 4,732,147 | - 22,700,425 14,036,355 957,959 - 14,994,314 7,706,111// 3,931,923 |
Equipment o - - - -
4) Computer & 60,483,213 | 2,283,338 | - 62,766,551 | 54,552,837 L 2925,705 } - 57,478,542 }- 5,288,009 - 5,930,376/,
Related ltems 1 7]
5) Motor Vehicle 11,933,861 4 - 633,993 f 11,299,868 1  6.065,660.1" 861,733~ 510680{ 6,416,713 |- 4,883,155 5868201 -
6) Furniture & 83,274,981/, 291,894/ - 83,566,875 | 33.829,013, 4,947,027 |. 38,776,040_|. 44,790,835 |- 49445968 | -
Fixtures 7 1 7
7) Library Books 13870544 - 623,000 105,644 {- 14,387.900 }~ 10,746.454 L 1482623 | 105644 - 12,123,433+ 22644611 3,124,090 }-
Total of Current Year 187,530,877 7,930,379 | 739,637 | 194,721,619 f 119,230,318 | 11,175,047 ; 616,324 - 129,789,042 |- 64,932,577 68,300,558 L
Previous Year 178,666,105+ 10,535,440 1,670,668 187,530,877 14 108,310,166 12,238,822 | 1.318,669 1 119,230,318 }- 68.300,558 }- 70,355,939/,
B. Capital 336,622,896 | - - | 336,622,896 | - - - - | 336,622,896 | 336,622,896
Work-in-progress ‘] - - -
TOTAL (A + B) 524,153,‘7731 7,930,379/- 739,637 531,344,51?{ 119,230,319 | 11,175,947/ 616,324/ 129,789,042/ 401,555,49‘ 404,923,454



FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF BALANCE SHEET
FOR THE PERIOD ENDED 01-04-2018 to 31-03-2019

(Amount )

SCHEDULE 9 - INVESTMENTS FROM EARMARKED/ENDOWMENT FUNDS

Current Year

Previous Year

1. In Government Securities

2. Other approved Securities

3. Shares

4. Debentures and Bonds

5. Subsidiaries and Joint Ventures

6. Others (to be specified)

TOTAL

Y

>

/

Senior Accounts Officer

LS

Qs —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF BALANCE SHEET
FOR THE PERIOD ENDED 01-04-2018 to 31-03-2019

(Amount %)

SCHEDULE 10 - INVESTMENTS - OTHERS . Current Year

Previous Year

1. In Government Securities

2. Other approved Securities

3. Shares

4. Debentures and Bonds

5. Subsidiaries and Joint Ventures

6. Others (to be specified)

TOTAL

N

>&
/

Senior Accounts Officer

Qs —

Joint Secretary



FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF THE ACCOUNTS
FOR THE PERIOD ENDED 01-04-2018 to 31-03-2019 (Amount %)

66

SCHEDULE 11 -CURRENT ASSETS.L 0ANS ,ADVANCES ETC. Current Year Previous Year
A. CURRENT ASSETS:
1. Cash balances in hand(including cheques/drafts and imprest)
2. Bank Baiances:
a) With Scheduled Banks 35.166,574 - 28847770 -
b) current account - -
TOTAL (A) 35,166,574 28,847.770 -
SCHEDULE 11 -CURRENT ASSETS.LOANS ADVANCES ETC. (Contd.)
B.LOANS ,ADVANCES AND OTHER ASSETS
1. Loans
a) Staff :
i) House Building Advance 939,776 — 1,244.336 -
i) Scoater/M C Advance/Cycle/Fan Advance 47180 — 86.472
iii}) Motor Car/PC Advance 857.946 839,795 -
iv) Medical Advance 182,006 ~ 4,599,754 -
v) GPF Advance - -
2. Advances and other amounts recoverable in cash or in kind of for value to be received
i) CPWD 45086.610 - 106,438,040 ~
i) NIC 210,863 210,863 -
i) NICS| 13,110,272 — 10,805,112 -
iv) DAVP 1,831,773 ] 2219356
v) Ministry of External Affairs 1,300,000 5,494,928
vi) Other Govt. Departments 18,595.608 18,285,608 -
vil) Suppliers 519.084 519.084 -
viii) Otficers & Staff - 235162 ]
ix) Others 583,981 978.362 |
3. Prepayments
i) Medical(CGHS) 3503904 ~ 3.642.216 -
i) News Paper & Periodicals 382, 320 — ]
i) Other Contributions 3023.184 - e
4. Others
1) Security Deposits 4500 4500 —
TOTAE (B) 90,179,007 _ 155,603,588 -1
TOTAL (A+B) 125,345,581 1 184,451,358
\
>

Senior Aﬁmﬂicer

Q. —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION
INCOME AND EXPENDITURE ACCOUNTS

FOR THE PERIOD/YEAR ENDED 31.3.2019 (Amount )
Plan Non-Plan
INCOME Schedule Current Year Previous Year Current Year Previous Year
Grants/Subsidies 13 - - 451,275,621 7 405,464,560 —
Income from Royalty, Publication etc. 16 - 23820 -1 14,955 -
Interest Earned 17 - - 474,925 - 403,028 ~
Other Income 18 - - 2,059,833~ 2,071,962 ~
TOTAL (A) - 453,834,199 407,954,505 ~
EXPENDITURE
Establishment Expenses 20 - - 364,564,543 - 319,590,762
Other Administrative Expenses etc. 21 - - 151,172,637 - 93,866,658 T
Expenditure on Grants' Subsidies etc. 22 - - - -
Interest 23 - - - -
Loss on sale of fixed assets - - - -
Prior Period Items - - - -
Depreciation (Net Total at the year-end - corresponding to - - 11,175,047 12,238,822 .
Schedule 8)
TOTAL (B) - . 526,912,227 425,696,242 -
Balance being Excess of Income over Expenditure (A-B) - - (73,078,028) (17,741,737) —
BALANCE BEING SURPLUS/(DEFICIT) CARRIED TO
CORPUS/CAPITAL FUND
SIGNIFICANT ACCOUNTING POLICIES 24
CONTINGENT LIABILITIES AND NOTES ON ACCOUNTS 25 - - 2,631,200 A 9,740,145

)

>
/

Senior Accounts Officer

Qe —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE
FOR THE PERIOD ENDED 01-4-2018 to 31-03-2019

(Amount T)

SCHEDULE 12 - INCOME FROM SALES/SERVICES

Current Year

Previous Year

1. Income from Sales

a) Sale of Finished Goods

b) Sale of Raw Material

c) Sale of Scraps

2. Income from Services

a) Labour and Processing Charges

b) Professional/Consuftancy Services

d) Maintenance Services(Equipment/Property)

)

c) Agency Commission and Brokerage
)
)

e) Others(Specify)

TOTAL

>&
/

Senior Accounts Gfficer

Qs —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME AND EXPENDITURE

ACCOUNT FOR THE PERIOD ENDED 31.3.2019
(Amount )

SCHEDULE 13-GRANTS/SUBSIDIES PLAN NON-PLAN

Current Year Previous Year Current Year Previous Year

(Irrevocable Grants & Subsidies Received)

1) Central Government - 459,206,000 | 416,000,000 A

TOTAL - 459,206,000 416,000,000 -

Less : Capitalized - - 7,930,379 A 10,535,440 _-

NET TOTAL - 451,275,621 P 405,464,560 p

.
?ﬁ Qe —

Senior Accounts Officer Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE
FOR THE PERIOD ENDED 01-4-2018 10 31-03-2019

(Amount %)

SCHEDULE 14- FEES/SUBSCRIPTIONS

Current Year

Previous Year

1. Entrance Fees

2. Annual Fees/Subscriptions

3. Seminar/Program Fees

4. Consuitancy Fees

5. Others(Specify)

TOTAL

Note - Accounting Pclicies towards each item are to be disclosed

)

>&
/

Senior Accounts Officer

Qs —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE
FOR THE PERIOD ENDED 01-4-2018 to 31-03-2019

(Amount I)

SCHEDULE 15 - INCOME FROM INVESTMENTS

Investment from Earmarked Fund

Investment-Others

Income on Investment from Earmarked / Endowment funds
transferred to funds

Current
Year

Previous
Year

Current
Year

Previous
Year

1. Interest

a) On Govt. Securities

b) Other Bonds/Debentures

2. Dividends
a) On Shares

b) On Mutual Fund Securities

3. Rents

4. Others(Specify)

TOTAL

Transferred to Earmarked/Endowment Funds

>
/

Senior Accounts Officer

¢ W

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

Schedule Forming Part of INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD ENDED 31-3-2019

(Amount )

SCHEDULE 16 - INCOME FROM ROYALTY,
PUBLICATION etc.

PLAN NON-PLAN

Current Year

Previous Year

Current Year

Previous Year

1) Income from Publication -

23,820

14,955 ~|

TOTAL )

14,955 -

23,820 -

‘

>
/

Senior Accounts Officer

Qs —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

Schedule Forming Part of INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD ENDED 31-3-2019

{Amount )
SCHEDULE 17- INTEREST EARNED PLAN NON-PLAN
Current Year Previous Year Current Year Previous Year
1) On Savings Accounts
a) With Scheduled Banks -
On Loans:
a) Employees/Staff 474,925 . 403,028 -
TOTAL 474,925 | 403,028

j

>
/

Senior Accounts Officer

Qe —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION
Schedule Forming Part of INCOME AND EXPENDITURE ACCOUNT
FOR THE PERIOD ENDED 31-3-2019

(Amount )
SCHEDULE 18- OTHER INCOME PLAN NON-PLAN
Current Year Previous Year Current Year Previous Year
a) Contribution of Medical Health Care beneficiaries - - 1,387,750 ~ 1,434,850 ~
b) Sale of newspaper/Waste paper - - 29,762 _~ 50,652
¢) Refund of unspent amount from AD(OL) - - - -
d) Right to information act - - 21,083 .~ 29,896
&) Value of unencashed cheques/written back - - 420,598 49,683 —
f) Refund of Assistance from APF/UNHRC - - - 43,076 ~—
g) Unspent amount received from NICSI - - - 41,425 ~
h) Sale of obsolete items - - - -
i) Refund from DGP (Training) - - 24,024 ~ 15,000 —
j) Fees - - - -
k) Sale proceeds of Old Vehicles - - 123,313 .~ 351,999 ~
"l) Unspent amount received from Police Academy, Udhampur' - - - 3N6711 ~
‘m) Unspent amount received from Police Academy, HARAYANA" - - 12,856 ~ -
n) Unspent amount received from J&K instt of mngt - - 27,450 ~ -
"0) Unspent amount received from Police Academy, MAHARASHTRA" - - 4,297 ~ -
'p) Unspent amount received from Sasakawa India Laprosy foundation, New Delhi® - - - 23,7110 —
g) Unspent amount received from Punjab University - - - -
r) Unspent amount rec'd from CPWD - - - -
s) Earnest money forfeited - - 5,000 .~ -
t) Unspent cash deposit in bank - - 3,700 — -
u) Refund from Ministry of Urban Development - - - - - A
TOTAL - 2,059,833 - 2,071,962 -

)

>&
/

Senior Accounts Officer

Qe —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE
FOR THE PERIOD ENDED 01-4-2018 to 31-03-2019
(Amount %)

SCHEDULE 19- INCREASE (DECREASE) IN STOCK OF Current Year Previous Year
FINISHED GOODS & WORKS IN PROGRESS

a) Closing Stock

-Finished Goods

-Work-in-progress

b) Less: Opening Stock

-Finished Goods

-Work-in-progress

Net Increase/(Decrease) {a-b}

; |
,?ﬁ Qs —

Senior Accounts Officer Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE
ACCOUNTS FOR THE PERIOD ENDED 31.03.2019

(Amount )

SCHEDULE 20 - ESTABLISHMENT EXPENSES

PLAN

NON-PLAN

Current Year

Previous Year

Current Year

Previous Year

a) Salaries (Chairperson & Members) - - 9,981,663 -~ 9,791,548 ~
b) Salaties (Officers & Establishment) - - 254,933,489 - 237,201,839 ~
¢) Wages - - 7,815,106 - 7,755,464
d) Payment for Professional & Other Services - - 27,851,815 ~— 24,787,354 -~
&) Overtime Allowance - . . 28,670 ~
f) Travel Expenses:
i) Foreign Travel - 13,382,721 ~ 4,812,482 —
i) Domestic Travel - 10,486,653 .~ 8,963,036 .~
g) Leave Travel concession - 7,806,175 .~ 8,455,319 ~
h} Tuition Fees - 6,366,087~ 5,724,539 ~~
1) Medical Expenses - - 21,151,576 —~ 7,922,034 ~
j) Leave Salary & Pension Contribution - 4,789,258 4,148,477 ~

TOTAL PLAN / NON-PLAN

364,564,543

319,590,762

N

>
/

Senior Accounts Officer

Qs —

Joint Secretary



FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

0L

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE ACCQUNTS

FOR THE PERIOD ENDED 31.03.2019

{Amount )

SCHEDULE 21- OTHER ADMINSTRATIVE EXPENSES

PLAN

Current Year

Previous Year

Current Year

Previous Year

a) Seminar/Conference Charges - - 12437514 < 3,557,372 ~
b) Assistance to other Org. - - - -~
¢) Telephone & Fax Expenses - 1735933 7 1,899 935 ~
d) Newspaper/Periodicals - - 921,463 7 1.844.278 ~
e) Advertisement - - 1,159,936 1,385,946 7
f) Publicity - - 1,104,044 7 989,620 7
g) Postage & Telegram - - 2.429638 — 2810,139 —
h) Liveries - - - -
i) Stationery - 5,704,526 5195855
i) Printing - - 1,327,883 ~ 1,437,496 7
k) Publication - - 3264372 ~ 1,807,257 7
Iy Dffice Expenses - - 23,311,235 21.480.871
m) Other Misc. Expenses - - - -7
n} Expenditure for promotion of cfficial language - - 1,049,732 - 810,079 ~
o} Water & electricity Charges - - 10,908,855 10,431,108 7
p) Repair & Maintenance i} Building - - 46,316,759 - 5100,934 ~
ii) Vehicles - - 428,324 < 589.459 7
iii) Machinary & Equipment - - 5,762,104 ~ 4821582 7
iv) Furniture & Fixture - - 283,354 246,002 7
v) Computers - - 1.890,602 < 706,896 7
q) Petrol & Lubricants - - 1,428,233 < 1212771 7
r} Hospitality Expenses - - 1,483,647 .~ 867,665 ~
s) Audit fees - - 839.078 — 407530 ~
t) Legal Expenses U/S 18(2) - - 763750 ~ Q09,800 ~—
u) Research on Human Rights - - 9960842 ~ 8.303,823 ~
v} Training - - 8,323,496 6,988,569
w) Other Contributions - - 8,337,317 ~ 9,971,670
x) CHMS - - -
Recurring
a) Purchase of Machinery. & Eguipments - - - -
b) Purchase of Computers & Peripherals - - - -
¢) Purchase of Furniture & Fixture - - - -
d) Renovation (Civil/Electrical)) - - - -
TOTAL PLAN / NON PLAN - - 151,172,637 93,866,658

)

>

Caninr Arennunte Nfircr

Qs —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE
FOR THE PERIOD ENDED 01-064-2018 to 31-03-2019

(Amount )

SCHEDULE 22- EXPENDITURE ON GRANTS, SUBSIDIES ETC

Current Year

Previous Year

a) Grants given to Institutions/Organisations

b) Subsidies given to Institutions/Organisations

Total

Note-Name of the Entitites, their Activities along with the amount of Grants/Subsidies are to be disclosed

3

>
/

Senior Accounts Dfficer

Qe —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF INCOME & EXPENDITURE
FOR THE PERIOD ENDED 01-04-2018 to 31-03-2019

{(Amount )

SCHEDULE 23- INTEREST Current Year Previous Year

a) On Fixed Loans

b) On QOther Loans (including Bank Charges)

c) Others{specify)

Total

3 .
é Qs —

Senior Accounts Officer Joint Secretary



FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

RECEIPTS AND PAYMENTS FOR THE PERIOD/YEAR ENDED 31.03.2019

_ (Amount %)
RECEIPTS Plan Non-Plan PAYMENTS Plan Non-Plan
Current Year| PnYE\;;orus Current Year | Previous Year Current Year[Previous Yearl Current Year | Previous Year
| | Dpening Balances | | Expenses
a) | Cash in hand - - - |3) | Establishment Expenses - - 361,844,622 | 312,340,668 |
(Corresponding to Sched- -
b) | Bank Balances ule 20)
i) Incurrent accounts - 28,847,770 49,536,245 | b) | Administrative Expenses - - 154,440,546 93,561,109 |
. . ) (Corresponding to Sched-
ii) {n deposit accounts ule 21)
iti) Saving accounts -
Il | Grants Received Il | Payments made against funds for various projecls
a) | From Government of india - - 459,206,000_ L 416,000,000
b) | From State Government - - - - (| Expenditure on Fixed Assets & Capital Work-in-progress
a) | Purchase of Fixed Assets
¢) (Féggig;h” Sources - - -| [ (Corresponding to Sched- - . 7,930,378 | 10,535,440
ule 21(A) d
Il | Interest Received b) | Expenditure of Gapital Work-in-progress
a} | On Bank deposits - - - - | } i
b) | Loans, Advances etc. - - 474,925 403,028 IV | Refund of surplus meney/Loans
IV | Any other receipts (give details) See Annexure || - - 7?,021,480/ 65,368,973,
See Annexure I - 147,632,298 ] 75609.492 j-V | Other Payments (Specify)
j i See Annexure IV - - 5757392 1 30,894,805 )
Vi| Closing Balance
a) | Cash in hand - - - -
b} { Bank Balances
i} In current accounts - - 35,166,574 |~ 28,847,770 }
i) _In deposit accounts - - - -
iii) Saving accounts - - - -
TOTAL - - | 836,160,993 - 541,548,765,{ - 636,160,993 1" 541,548,76 4
- >

)

>
/

Senior Accounts Officer

£l

Qe —

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

Any other receipts (Annexure to R&P Accounts) 01.04.18 to 31.03.19

(Amount )

ANNEXURE i Plan Non-Plan
Receipis Current Year | Previous Year Current Year Previous Year
a) Contribution of Med.& Health Care beneficiaries - - 1,387,750 1 1,434 850
b) Sale of publication - - 23,820 1 14,955 4
¢) Sale of newspaper/Waster paper - - 29,762 1 50,652
d) Right to information Act - - 21,083 47 29,896 1
e) Value of unencashed cheques/written back - - 420,598 4 49683 T
f) Refund of Assistance from APF/UNHRC - - 43,076
g) Unspent amount received from CPWD - - - -
h) Unspent amount received from HPA - - 12,856 1 -
i) Unspent amount received from CPWD/ NICS! - - - 41,425 1
j) Earnest money forefeited - - 5,000 1 -
k) Sale of obsolete items - - - -
[) Refund from DGP Training - - 24,024 A 15,000 1
'm) Examination Fees - - - -
n) Unspent amount received from J & K Instt. of Management 27,450 1 -
0) Unspent amount received from Sasakawa India ) ) 23 710 }

Laprosy Foundation, New Delhi (Training) T
p) Unspent amount received from Police Academy, Udhampur - - 31,671
q) Unspent amount received from Police Academy, MAHARASHTRA - - 4,297 A -
r) Unspent cash deposited in bank - 3,700 - -
s) Sale proceeds of old vehicle - 123,313 1 351,999 4~
Other Recipts
a) Earnest Money - - -
b) Security Deposits - - 7,000
c) Bank Guarantee - 280,000 4~ 130,000 4~
Refund /adjustment of advances
a) CPWD - 61,508,652 1~ 3,297,204 1~
b) NICSI - 13,304 4~ -
c) DAVP - 470,034 1 341,597 4
d) Ministry of External Affairs - 5,194,928 1 200,000 A




6L

Plan Non-Plan

Current Year | Previous Year Current Year Previous Year
e) Other Govt. departments - - 920,000 1,000,000 4~
f) Suppliers - - - 1,798,368 4
g) Officers & Staff - - 235,162 1 98,000 -’
h) Others - - 681,630 4 -
Recoveries made through pay bills
a) Income Tax - - 19,545,569 1+ 19,987,372 -
b) Licence Fee - - 783,936 - 613,450 T
¢) CGEGIS/CGEIS - - 25,740 17~ 23,300 T
d) House Building Advances - - 85,688 1 83,820 1
e) Motor Car/Computer Advance - - 5180 4 -]
f) Scooter/MC Advance - - - |- -t
g) Interest on loans(HBA/MCA/Computer) - - 107,481 1 431,265 A
h) GPF recovered from deputationists - - 8518241 + 6,016,460 1
i) GPF of NHRC employees - - 33,100,585 31,465,716 1
j) GSLIS(NHRC employees Gp insurance scheme) - - 130,760 -1 135,820
k) Miscellaneous - - 66,283 1 -
I} NHRC Welfare Association - - - -
m) PLI - - 25,096 -
n) GSLIS (Deptn) - - 240~ -
0) Kerala Relief Fund - - 314,931~ -
p) Pension Tier | Employee's Contribution - - 4,054,875~ 3,305,885
@) Pension Tier | Commision - - 4,054,875 3,305,885 4
r) Gentral Government Health Scheme - - - -
Recoveries of refundable advances
a) Medical Advance - - 4,599,754 286,350 1~
b} Scooter/Cycle/Fan advance - - 39,292 1 175,239 1~
¢) Computer advance/Motor Car - - 481,849 1~ 455,536 A
d) HBA - - 304,560 4~ 364,308
TOTAL - - 147,632,298 1 75,609,492 1~

)

>

Senior Actfounts Officer

Joint Secretary



92

FORM OF FINANCIAL STATEMENTS {NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF RECEIPT & PAYMENT ACCOUNTS
FOR THE PERIOD ENDED 31.03.19

" (Amount %)

SCHEDULE 20 - ESTABLISHMENT EXPENSES

PLAN

NON-PLAN

Current Year Previous Year Current Year Previous Year

a) Salaries (Chairperson & Members) - - 10,831,784 8,844,035 —~
b) Salaries (Officers & Establishment) - - 251,951,419 ~ 235,353,462
c) Wages - - 7,788,937 7,677,851 ~
d) Payment for Professional & Other Services - - 28,468,742 ~ 24,960,791 7
e) Overtime Allowance - - - 28,670 ~
f) Travel Expenses:

i} Foreign Travel - - 13,382,721 4,812,482

iy Domestic Travel . . 10,419,839 ~ 8,963,036
g) Leave Travel concession - - 7,655,543 ~ 8,411,569
h) Tuition Fees - - 5543,115 -~ 2,018,261
i} Medical Expenses - - 21,013,264 — 7,922,034 —
j) Leave Salary & Pension Contribution - - 4,789,258 4,148 477 ~

TOTAL

361,844,622

312,340,668

j

>
/

Senior Accounis Officer

@ W

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)
NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF RECEIPT & PAYMENT ACCOUNTS

FOR THE PERIOD ENDED 31.03.19

(Amount3)

SCHEDULE 21- OTHER ADMINISTRATIVE EXPENSES

PLAN

NON-PLAN

Particuiars Current Year Previous Year Current Year Previous Year
a) Seminar/Conference Charges - - 12437514 ~ 3,557,372 ~
b) Assistance to other Org. - - - -7
c) Telephone & Fax Expenses - - 1,823,887 1,875,088
d) Newspaper/Periodicals - - 1,303,783 ~— 1,844,279 —
e) Advertisement - - 1,159,936 — 1,385,946 —
f} Publicity - - 1,104,044 — 988,620 —
g) Postage & Telegram - - 2,521,898 ~— 2,835,034 -~
h} Liveries - - - -
1) Stationery - - 5,704,526 ~ 5,195,855
j) Printing - - 1,327,883 ~ 1,437,496 ~
k) Publication - - 3,264,372 ~ 1,897 257 ~
[} Office Expenses - - 23,504,499 - 20,982,103 —
m) Other Misc. Expenses - - - -
n)Expenditure for promotion of official language - - 1,080,432 ~~ 779,379 7~
0) Water & electricity Charges - - 10,752,575 ~ 10,456,473 ~
p) Repair & Maintenance i) Building - - 46,316,759 5,100,934
ii) Vehicles - - 428,324 ~ 589459 7
i) Machinary & Equipment - - 5762104 4 821582 ~
iv) Computer - - 1,890,602~ 706,896
v) Furniture & Fixture - - 283,354 ~ 246,002 ~—
q) Petrol & Lubricants - - 1,318,147 — 1,211,317 —
r) Hospitality Expenses - - 1,490,916 ~ 864,381
s) Audit fees - - 582,748 — 326,420 ~
t) Legal Expenses U/S 18(2) - - 763,750 1,194,300
u) Research on Human Rights - - 9,934,495 ~ 8,303,677 ~
v) Training - - 8,323,496 -7 6,988,569 -~
w) Other Contributions - - 11,360,501 ~ 9,971,670
x) CHMS - - - -
Recurring Expenditure
a) Purchase of Machinery & Equipments - - - -
b) Purchase of Computer & Other IT Resources - - - -
c) Purchase of furniture & fixtures - - - -
d) Renovation (Civil/Electrical) - - - -
N TOTAL - - 154,440,546 — 93,561,109 ./~
Senior Accounts Officer Joim%‘ecretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF RECEIPT & PAYMENT ACCOUNTS FOR THE PERIOD ENDED 31.03.19

(Amount )

SCHEDULE 21(A)- PURCHASE OF FIXED ASSETS

PLAN

NON-PLAN

Current Year Previous Year Current Year Previous Year
Capital Expenditure
a) Purchase of Motor Vehicle - - - 4,187,208 -~
by Purchase of Machinery & Equipments - - 4,732,147 ~ 790,132 ~
¢) Purchase of Computer, Servers & Other IT Resources - - 2,283,338 ~ 2,164,954 ~
d) Purchase of Books & Publications - - 623,000 .~ 3,344,542 ~
e) Purchase of Furniture & Fixture - - 291,894 48,604 —
Capital Work In Progress
a) Construction of Building (Manav Adhikar Building) - - - -
TOTAL - 7,930,379 .~ 10,535,440
>
— O‘,"J/

Senior Accounts Officer

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION
ANNEXURE TO RECEIPT & PAYMENT ACCOUNTS FOR THE PERIOD 01-04-18 TO 31.03.19

(Amountg)

ANNEXURE 11l - LOANS AND ADVANCES

PLAN

NON-PLAN

1) Other Adjustments (Remittance)

Current Year

Previous Year

Current Year

Previous Year

a) Income Tax - - 19,545,569 ~ 19,987,372 ~
b) Licence Fee - - 783,936 613,450 ~
¢) CGEGIS/CGEIS - - 25,740 — 23,300 ~
d) House Building Advances - - 85,688 — 83,820 ~
) Motor Car/Computer Advance - - 5,180 — -7
f) Scooter/MC Advance - - - -~
9) Interest on loans(HBA/MCA/Computer) - - 107,481 — 431,265 ~
h) GPF recovered from deputationists - - 8,518,241 — 5,016,460 ~—
1) GPF of NHRC employees - - 33,100,585 ~ 31,465,716 —
J) GSLIS(NHRC employees Gp insurance scheme) - - 130,760 — 135,820 —
) Miscellaneous - - 66,283 ~ -
) NHRC Welfare Association - - - -
m) PLI - - 25,096 ~ -~
0) Kerala Relief Fund - - 314,931 — - -
p) Pension Tier | Employee's Contribution - - 4,054,875 ~ 3,305,885 —
q) Pension Tier | Commision - - 4,054,875 — 3,305,885 ~
r) Central Government Health Scheme - - - -
8) GSLIS (Deptn) - - 240 — -
2) Other Adjustments
a) CPWD - - - -
b) NICSI - - - -
3) Deposits
Earnest Money Released - - 202,000 ~ -
TOTAL - - 71,021,480 65,368,973
— -
>
/ %

Senior Accounts Officer

Joint Secretary
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FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

ANNEXURE TO RECEIPT & PAYMENT ACCOUNTS FOR THE PERIOD 01-04-18 TO 31-03-19

(Amount %)
ANNEXURE IV- ADVANCES ETC. PLAN NON-PLAN
Current Year Previous Year Current Year Previous Year
Advances
a) Motrol Car/PC Advance - - 500,000.00 -~ 540,000 ~
b) Motro Cycle/Scooter Advance - - -
¢) Bicycle/Fan - - - -
d} House Building Advance - - - -
e) Medical Advances - - 182,006 .~ 4,599,754 ~
f) CPWD - - 157,222 ~ 21,676,136 7
g) NIG/NICSI - 2,318,464 1,320,141 ~
h) DAVP - - 82,451 162,633 ~
i) Ministry of External Affairs - - 1,000,000 .~ 1,550,000 -
j) Other Govt. Department - - 1,230,000 ~ 795,161 ~
k) Suppliers - - - -
) Officers & Staff - - - 88,750 .~
m) Others - - 287,249 .~ 162,230 ~—
TOTAL - - 5,757,392 _~ 30,894,805 -

g

>

Senior Accounts Officer

Qe

Joint Secretary
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NATIONAL HUMAN RIGHTS COMMISSION

Assests acquired wholly or substantially out or Government Grants
Register maintained by grantee institution
Name of the Sanctioning Authority : MHA

S, Name of No. & Date of Amount of Brief Whether any condition | Particufars of assets Value of the Purpose | Encumbered Reas-ons if Disposed Reasons and Amount | Remarks
No graniee sanction sanctioned purpose | regard-ing the right of | actually credited or Assets as on for which or not en-cumbered | of or not | Authority if any realised
Institution grant (Rupees) of grant | ownership of Govt. in acquired 31.3.2019 utilised at for disposal on
the properly or other present disposal
assels acquired out of
the grant was Incorp-
orated in grant-in-aid
sanction
] [2] 3] [4) (5] ] (7] 8] (9] {10) m] (12] 13 (14] [15)
1 |NHRC No. 15011/44/ 81,200,000/ 1) Land 0
2017-HR-
11 dated q
11.04.2018 —
— o
o
2 |NHRC No. 15011/44/ 134,406,000 3 2) Building 0 é
' 2017--HR- 71 88 A =
Nl dated 22 g
, 19.06.2018 3 £ §~
& O
3 |NHRC No. 15011/44/ 121.800,000 2= 3) Machinery & 7,706,111 %
A [=3=] R ~ <@ =
2017-HR- g Equipment 2 o
Qg =-
I dated s g E]
17.10.2018 53 Yes 3 E|
w —
4 NHRC No. 15011744/ 121,800,000 ; i 4) Computer & 5,288,009/ g §
2017-HR- “1&2 related items = s
N dated ¢ g o
07.01.2018 8 g
. 3
£ o 2
“8 g
g 5) Motors Vehicles 4.883,155/
8) Furniture &
Fixtures 44,790,835/,
7) Library Books 2,264 467 4
TOTAL 459,208,000/ 64,932,577 4

Senior Accounts Officer

j

>
/

Qs —

Joint Secretary




FORM OF FINANCIAL STATEMENTS (NON - PROFIT GRGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION

SCHEDULE FORMING PART OF THE ACCOUNTS
FOR THE PERIOD ENDED 31.03.2019

SCHEDULE 24 : SIGNIFICANT ACCOUNTING POLICIES AND NOTES TO THE ACCOUNTS

b

82

. SIGNIFICANT ACCOUNTING POLICIES

ACCOUNTING CONVENTION

The Financial Statements are prepared on the basis of historical cost convention on accrual method of
accounting.

INVENTORY VALUATION
Stores and spares (including machinery spares ) are valued at cost.
FIXED ASSETS

Fixed Assets are stated at cost of acquisition and inward freight, duties and taxes and incidental and direct
expenses incurred on acquisitions less accumulated depreciation & sale consideration under W.D.V. method
of Income tax Act. 1961.

DEPRECIATION

The depreciation have been charged using diminishing value method as per the income tax act,1961.

GOVERNMENT GRANTS/SUBSIDIES

a) Government grants capitalized during the year has been reduced from the grants in income & expenditure
statement

RETIREMENT BENEFIT

All retirement benefits are borne by the Govt. of India accordingly no provision has been made.

;
?/g’ @ W

Senior Accounts Officer Joint Secretary



FORM OF FINANCIAL STATEMENTS (NON - PROFIT ORGANISATIONS)

NATIONAL HUMAN RIGHTS COMMISSION
SCHEDULE FORMING PART OF THE ACCOUNTS FOR THE PERIOD ENDED 31.3.2019

SCHEDULE 25 : NOTES ON ACCOUNTS FORMING PART OF THE ACCOUNTS

1 FIXED ASSETS

During the year the following additions made in Fixed Assets : -

St Particulars Additions up Additions After Total

No. to 180 Days. 180 Days.

1 [Machinery & Equipments 176,791 ~ 4,555,356 < 4,732,147 —

2 | Computer & Related ltems 484 434 1,798,904 — 2,283,338 -

3 | Motor Vehicles - - < |

4 {Furniture & Fixtures 81488 210,406 291,894

5 | Library Books 541,937 81,063 — 623,000 .~
Total 1,284,650 .~ 6,645,729 - 7,930,379 -

Senior Accounts Officer

CURRENT ASSETS, LOANS AND ADVANCES

i. In the opinion of the Management, the current assets, loans and advances have a value on
realization in the ordinary course of business, equal at least to the aggregate amount shown
in the Balance sheet.

i, Loan & advances paid up to financial year ending 2018-2019 to various Govt. Department,
staff & Others of Rs. 901.79 Lakhs are adjustable against expenses and under settlement
by concern department.

TAXATION

In view of there being non taxable income under income Tax Act 1961, no provision for Income tax

has been considered.

Corresponding figures for the previous year have been regrouped/rearranged, wherever necessary.

Schedule 1 to 23 are annexed to and form an integral part of the balance sheet as at 31.03.2019

and the Income and Expenditure Account for the year ended on that date.

Contingent Liabilities: NHRC has a future obligation to pay the sanctioned amount for various re-

search & training programmes, subject to fulfillment of certain terms & conditions. Therefore, it has

been treated as contingent liability against which liability may arise to pay in future. Following are
the respective programmes:

1 Research on Human Rights 856,200

2 Training 1,775,000 ~
Total 2,631,200
j

>

- Qe —

Jaint Secretary
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7.  EFFECT OF ACCRUAL ACCOUNTING POLICY

During Financial year 2018-2019 the NHRC have Prepared accounts on accrual basis and the effect of

accrual :- :

::)‘_ Sub-head :: ';!::I:[::I;glr: Increase Decrease Ne[;;:::::::e / duf')i(:: rt‘t[\j:::ar

basis (Accrual Basis)
i Salaries (Chairperson & Members) 10,831,784 713,529 1,563,650 (850,121) 9,981,663
2 Salaries (Officers & Establishment) 251,951,419 22,915,904 19,933,834 2,982,070 254,933,489
3 Wages 7,788,937 669,930 643,761 26,169 7,815,106
a | Raymentfor Professional & Other 28,468,742 964914 | 1581841 (616.927) | 27.851,815
5 Foreign Trave! 13,382,721 - - - 13,382,721
6 Domestic Travel 10,419,839 66,814 - 66,814 10,486,653
7 Leave Travel concession 7,655,543 150,632 - 150,632 7,806,175
8 Tuition Fees 5,543,115 4,529,250 3,706,278 822,972 6,366,087
9 Medical Expenses 21,151 576 - - - 21,151,576
10 | e Say & Fension 4,789,258 - - : 4,789,258
i Seminar/Conference Charges 12,437,514 - - - 12,437,514
12 Telephone & Fax Expenses 1,823,887 27,006 114,960 (87,954) 1,735,933
13 Mewspaper/Periodicals 921,463 - - - 921,463
14 Advertisement 1,159,936 - - - 1,159,936
15 Publicity 1,104,044 - - - 1,104,044
16 Postage & Telegram 2,521,898 - 92,260 {92,260) 2,429,638
17 Stationery 5,704,526 - - - 5,704,526
18 Printing 1,327,883 - - - 1,327,883
19 Publication 3,264,372 - - - 3,264,372
20 Office Expenses 23,504,499 307,388 500,652 {193,264) 23,311,235
21 ﬁﬁgﬁ?ﬁ;‘;ﬂggsr promotion of of- 1,080,432 - 30,700 (30,700) 1,049,732
22 Water & electricity Charges 10,752,575 195,602 39,322 156,280 10,908,855
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3['1 ‘Sub-head aEsx gi::lat:;e Increase Decrease N%‘ elg::er::ge / duErTI?: ?::L\;;r
hasis {Accrual Basis)
23 Repair & Maintenance Building 46,316,759 - - - 46,316,799
24 Repair & Maintenance Vehicles 428,324 - - - 428,324
25 :E‘;ﬂ{pfﬂ Maintenance Machinary 5,762,104 . - : 5,762,104
2% FFi*xet?ﬁg & MaintenanceFurniture & 283,354 ) ) 283.354
27 Repair & Maintenance Computers 1,890,602 - - - 1,890,602
28 Petrol & Lutricants 1,318,147 111,540 1,454 110,086 1,428,233
29 Hospitality Expenses 1,490,916 | 2,315 8,584 (7.269) 1,483,647
30 Audit fees 582,749 582,749 326,420 256,329 839,078
2 Legal Expenses U/S 18(2) 763,750 - - 763,750
32 Research on Human Rights 9,934,495 226,347 200,000 26,347 9,960,842
33 Training 8,323,496 - - - 8,323,496
34 Other Contributions 8,337,317 - - - 8,337,317
Total 513,017,976 31,463,920 28,744,116 2,719,204 915,737,180
8. Current Assets

Bank Balance 35,166,574 - - - 35,166,574

9. Current Libilities & Provisions
Amount refundable to Gevernment -| 34,234,874 - - -
Expenses Payable 28,744,716 | 31,463,920 | 28,744,716 2,719,204 31,463,920
Tota! 28,744,716 | 65,698,794 | 28,744,716 2,719,204 31,463,920

j

o
/

Senior Accounts Officer

Qe —

Joint Secretary
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Separate Audit Report of the Comptroller & Auditor General of
India on the Accounts of National Human Right Commission,
New Delhi for the year ended 31 March 2019

We have audited the attached Balance Sheet of National Human Rights Commission (NHRC), New Delhi as on 31
March 2019, Income & Expenditure Account and Receipts & Payments Account for the year ended on that
date under Section 19(2) of the Comptroller and Auditor Generalis (Duties, Powers & Conditions of Service)
Act, 1971 read with Section 34(2) of the Protection of Human Rights Act 1993. These financial statements arc
the responsibility of the management of NHRC. Our responsibility is to express an opinion on these financial
statements based on our audit.

This Separate Audit Report contains the comments of the Comptroller and Auditor Genera of India (CAG) on
the accounting treatment only with regard to classification, conformity with the best accounting practices,
accounting standards and disclosure norms, etc. Audit observation on financial transactions with regard to
compliance with the Law, Rules & Regulations (Propriety and Regularity) and efficiency-cum-performance
aspects, etc., if any, are reported through Inspection Rgports/CAGis Audit Reports separately.

We have conducted our audit in accordance with auditing standards generally accepted in [ndia. These standards
require that we plan and perform the audit to obtain reasonable assurance about whether the financial statements
are free from material misstatements. An audit includes examining, on a test basis, evidences supporting the
amounts and disclosures in the financial statements. An audit also includes assessing the accouhting principles
used and significant estimates made by management as well as evaluating the overall presentation of financial
statements. We believe that our audit provides a reasonable basis for our opinion.

Based on our audit, we report that:

i) We have obtained all the information and explanations which to the best of our knowledge and belief

were necessary for the purpose of our audit.

ii) The Balance Sheet, Income & Expenditure/Receipts and Payments Account dealt with by this report
have been drawn up in the uniform format of accounts approved by the Ministry of Finance.

iii) In our opinion, proper books of accounts have been maintained by NHRC, in so far as it appears from our
examination of such books.

iv) We further report that:



A.

A1

A1

Balance Sheet
Assets

Fixed Assets (Schcdule-8): Rs. 4049.23 Lakh

A.1.1.1 NHRC incurred an expenditure of Rs. 4450.34 lakh for construction of its office building. The building was

B.1

CA

inaugurated in September 2013 and made operational. Qut of the above, NHRC had capitalized Rs. 1084.11
lakh and shown Rs. 3366.23 lakh as ‘work in progress’ instead of ‘Fixed Assets’, on which no depreciation
was charged. Non-charging of depreciation resulted in understatement of expenditure and overstatement of
Fixed Assets by Rs. 1378.51 lakh. This issue was also reported in previous year's report but remedial action

was not taken.
General

No provision for retirement benefits has been made in the accounts in contravention of Accounting Standard
15 issued by ICAL.

Grants-in-Aid

Curing 2018-19, NHRC received grant of Rs. 4592.06 lakh from the Ministry of Home Affairs. It had internal
receipts of Rs. 128,17 lakh and unspent balance of Rs. 279.94 lakh of the previous year. Out of total funds
of Rs. 5000.17 lakh, it utilized a sum of Rs. 4657.83 lakh leaving an unutilized balance of Rs. 342.34 lakh.

Management Letter: Deficiencies which have not been included in the Audit Report have been brought to

the notice of NHRC through a management letter issued separately for remedial /corrective action.

Subject to our observations in the preceding paragraphs, we report that the Balance Sheet, income &
Expenditure Account and Receipts & Payments Account dealt with by this report are in agreement with the

books of accounts.

In our opinion and to the best of our information and according to the explanations given to us, the said
financial statements read together with the Accounting Policies and Notes on Accounts, and subject to the
significant matters stated above and other matters mentioned in Annexure to this Audit Report give a true

and fair view in conformity with accounting principles generally accepted in India;

a) In so far as it relates to the Balance Sheet, of the state of affairs of the National Human Rights

Commission as at 31 March 2019; and
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b} In so far as it relates to Income and Expenditure Accounts of the deficit for the year ended on that

date.

Place : New Dethi
Date : 26.06.2020
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For and on behalf of C & AG of India

- -

Director General of Audit
(Home, Education and Skill Develapment)



ANNEXURE

Adequacy of internal audit system

Internal audit was conducted by the Internal Audit Wing of Ministry of Home Affairs upto 2018-19.

Adequacy of internal control system

)

V)
vi)
vii)

vii)

Advances amounting to Rs. 8.12 crore pertaining to the period 1997-1998 to 2018-19 paid to the
various organisations like CPWD, NIC, NICSI, Ministry of External Affairs and other government depart-
ments, suppliers, officers and staff of the Commission, etc. were lying unadjusted as of 31.03.2019.

19 paragraphs of external audit for the period from 2009-10 to 2016-17 were outstanding as of
March 2019.

Registers of Advances i.e. Motor Cycle/Scooter Advance, Computer advance, Motor Car Advance,
House Building Advance were not found closed at the end of the year in the absence of which the
figures of advances depicted in the accounts could not be verified during audit.

Bank Reconcitiation Statement as on 31.3.2019 depicts various amounts relating to the period Febru-
ary 2015 onwards which were not adjusted even till 31.3.2019. Further, the reconciliation statement
was not prepared properly.

Surprise check and monthly verification of cash was not done during the year.
PFMS was not being used during the year 2018-19 in NHRC.
Reallocation of funds was done on 315 March 2019 for the FY 2018-19.

Advance of Rs. 15,000 was given to Shri S.K. Shukla AD on 16.03.2017 which was adjusted on
29.01.2019 but no interest on advance was recovered from the individual.

In view of above, internal control system in NHRC needs to be strengthened.

System of physical verification of fixed assets

>

Physical verification of fixed assets was conducted only upto 31.03.2018.

System of physical verification of Inventory

»

>

Physical verification of Library Books was conducted only upto February 2015.

Physical verification of stationary and consumables was conducted only upto 31.03.2018.

Regularity in payment of statutery dues

>

No payments over six months in respect of statutory dues were reported outstanding as on 31.03.2019.
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ANNEXURE

(to D.0. letter no. D.0. No. AMG-HI/4-71/SAR/NHRC/2019-20/1242 dated 29.06.2020)

An amount of Rs. 3.46 lakh was depicted in Bank Reconciliation Statement as ‘bank credit but not shown in
cash book'. These were mostly NEFT returns and this amount was payable to the vendors as on 31.3.2019.
But liabilities for this amount were not created which resulted in understatement of current liabilities (sundry

creditors) as well as current assets (bank balance) by Rs. 3.46 lakh.

Similarly, Cheques/NEFT amounting to Rs. 3.03 lakh issued during July 2016 to December 2018 but not
presented for encashment tili 31 March 2019 were not written back in accounts. This resulted in understatement
of Liabilities (sundry creditors) as well as Current Assets (bank balances) by Rs. 3.03 lakh.

Depreciation on assets have been charged using diminishing value method as per the Income Tax Act, 1961,
by NHRC, but during the scrutiny of the accounts of NHRC (schedule 8) calculation of depreciation by NHRC
was found incorrect. This resulted in overstatement of Expenditure and understatement of Fixed Assets by

Rs. 1.03 lakh as per details given in table below:

(Amount in Rs.)

g 8 =

_ | _ | E g =

- T B2 - S8 | 4, =

= - N = Q

2 = s P A T =R @ =

E - g 2 £ |oe| 88| 8| 8¢

8 =) = B S 55| T8 g5 S 3

a = =Y < = c 8 a5 a &8 S o
Motor& Vehicle 58,68,201 | 633933 Nil Nil 15% 8,61,733 | 7.85,140 | +76593
Furniture &Fixture| 4,94,45,968 Nil 81,488 [2,10,406| 10% |49,47,027|49,63,266| (-) 16239
Library Books 31,24,090 | 105644 | 541937 | 81063 40% |[14,82,623|14,40,366| +42,257
TOTAL 1,02,611

An amount of Rs. 4820 was depicted in Bank Reconciliation Statement as credited by ban'k but not shown in
cash book. The amount is related to the period February 2015 to September 2016 but the details of parties/

vendors from whom the amount was received, was not found on record.



An amount of Rs. 3,340 was depicted in the Bank Reconciliation Statement as double credit in the cash book
related to the period October 2015 to March 2016. This needs to be adjusted.

An amount of Rs. 6,350 was depicted in the Bank Reconciliation Statement as ‘deposit in cash book but not in
bank statement' related to the period March 2015 to March 2016. Out of Rs. 6350, the details of Rs. 1600 were
not available. In addition to that again in the FY 2018-19 Rs. 1.33 lakh was depicted in the Bank Recongiliation
Statement as ‘depositin cash book but not in bank statement'. The matter needs to be taken up with concerned
bank for necessary adjustment.

An amount of Rs. 58,401 was depicted in the Bank Reconciliation Statement as ‘prior period adjustment’.
The same were not clarified to audit.

National Human Rights Commission paid annuai contribution of US$ 150,000 to Asia Pacific Forum of National
Human Rights Institution (APF) Sydney, Australia for the year 2018-19.The competent authority accorded
expenditure sanction of Rs. 1,09,94,383.38 (including commission and bank charges), for this purpose. The
same amount was entered in cash book as payment but bank debited Rs. 1,09,94,413 from the current accounts
of NHRC. This resulted in difference of Rs. 30.38 between bank statement and cash book. Due to this difference,
both the amounts i.e. Rs. 1,09,94,383.38 as ‘cheque issued but not clear in bank’ and Rs. 1,09,94,413.38
(Rs. 1,09,90,875+ Rs. 750+ Rs. 2,788.38) as ‘Bank Debit but not show in cash book’ was included in Bank
Reconciliation Statement (BRS) as on 31.03.2019. On being pointed out by audit, NHRC revised the BRS and
difference of amount of Rs. 30.38 has now been reflected as ‘Bank Debit not shown in cash book for want of

advice’.
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UTILISATION CERTIFICATE

(for the financial year 1.4.2018 to 31.3.2019)

1. Title of the Project/Scheme NATIONAL HUMAN RIGHTS COMMISSION

2. Name of the Organisation National Human Rights Commission

3. Principal Investigator -

4. Ministry of Home Affairs letter no. Protection of Human Rights Act. 1993
& date of sanctioning the Project Dated 8 Jan' 1994

5. Amount brought forward from the £ 279.94 Lakhs <
previous financial year quoting
MHA letter No. & date on which the
authority to carry forward the said
amount was given.

6. Ameount received from Ministry of No.15011/44/2018-HR- (11 dtd 11.04.18- ¥ 81200000 .~
Home Affairs, during the financial No.15011/44/2018-HR-I dtd 19.06.18- T 134406000 ,—
year (please give No. & date of No.15011/44/2018-HR-IIl dtd 17.10.18- T 121800000 .~
sanctions showing the amount paid) N0.15011/44/2018-HR-I1} dtd 17.01.19-T 121800000 ~—

Total T 459206000 —

7. Total amount that was available 4872.00 Lakhs
for expenditure (including
commitment) incuirred during the
financial year (5.No.5+6)

8. Actual expenditure {(Excluding 4657.83 Lakhs
commitments) incurred during
the financial year.

9. Unspent balance refunded if Nil
any (Please give details of
cheque No. etc.)

10. Balance amount available at the 351.67 Lakhs —
end of the financial year.

11. Amount allowed to be carried 342.35 Lakhs —

forward to the next financial year
vide letter No. and date

e

Certified that the expenditure of Rs. 46,57,82,589/- (Rupees Forty six crore fifty seven lakh eighiytwo thousand five
hundred mgh},mne only) mentioned against column 8 was actually incurred on the Project/Scheme for the purpose for which it
was sanctioned ang baiance amount of Rs. 3,51,66,574/- was available on 31.03.2019 as per cash book.

ACCEPTED AND COUNTERSIGNED

ﬁwﬁ

Secretary General

N

>
/

Senior Accounts Officer

Qe —

Joint Secretary
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"NHRéF is an embodiment of
India's concern for promotion
and protection of human rights"

NATIONAL HUMAN RIGHTS COMMISSION

Manav Adhikar Bhawan, C-Blook, GPO Complex,
INA, New Delhi-110023






